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(c) the time by which it can be ex­
pected?

The Deputy Minister of Defence 
(Shrl Satish Chandra): (a) to (c). It 
is not proposed to institute a special 
medal for service in the Korean theatre.
Under a Notification issued on the 28th 
July 1953, an Overseas Clasp can be 
worn with the General Service Medal 
1947 for operational service ex-India. 
The qualifying conditions regarding 
period etc. are prescribed by Govern­
ment for each operation separately.

Personnel of the India Field Ambul­
ance unit who served in the Korean 
theatre are entitled to the Overseas 
Clasp. Government have under exami­
nation qualifying conditions for award 
of the Overseas Clasp for operational 
service in the Korean theatre and it 
Is hoped to announce them shortly.

Shrl L. Jegeswar Singh: How many 
of the Indians who went to Korea de- * 
serve this award?

Shri Satish Chandra: It has not been 
settled finally. The details are being 
worked out, and will be announced 
in due course.

Shri L. Jegeswar Singh: Do Govern­
ment propose to award similar and 
appropriate medals to the Indian 
troops which served in the Korean 
theatre, along with the NNRC?

Shri Satish Chandra: I think all miU- 
tary personnel who have served out­
side India will be considered for the 
award t)f this clasp. But the matter 
is under consideration.

Colombo Plan Conferhncr

•1706. Shri H. N. Mukcrjec: WiU the 
Minister of Finance be pleased to state 
the amount of expenditure incurred in 
the railway journeys of the delegates 
to the Colombo Plan Conference held 
in New Delhi in 1953?

The Parliamentary Secretary to the 
Minister of Finance (Shrl B. R. 
Bhagat): Rs. 44,719.

Shri H. N. Mukerjee: Is it a fact that 
the best saloons were commandeered 
from the different railway systems of

India, to enable these delegates to 
travel to some of our project areas?

Shri B. R. Bhagat: There was no 
saloon. It was a tourist train.

L and Customs O ffice at A lipurduar

*1708. Shri Katham: Will the Minis­
ter of Finimce be pleased to state:

(a) whether it is a fact that Govern­
ment have abolished the Land Cus­
toms Office of Alipurduar in West Ben­
gal;

(b) if so. the reasons therefor;

(c) whether any representation has 
been received by Government from the 
affected traders; and

(d) if so, whether Government in­
tend to re-open the office?

The Deputy Minister of Finance 
(Shri A. C. Guha): (a) and (b). Ali­
purduar is not at present formally 
declared as a Land Customs Station, 
but Customs clearances are neverthe­
less being given to traders at that 
place as a special case.

(c) Yes. This was at a time when 
customs clearances at Alipurduar were 
stopped for a brief period. —

(d) The office has already been re­
opened, but the question of the reten­
tion of the office is under consideration.

Shri Barman: When will the final 
decision be reached in regard to the 
retention of the office?

Shri A. C. Guha: I have already stated 
that the matter is under consideration, 
and I think shortly it will be finalised.

L anguage T eachers in  D elhi

*1709. Shri Radha Raman: Will the 
Minister of Education be pleased to 
state:

(a) whether a communication was 
issued to the Directorate of Education, 
Delhi for the revision of the pay scales 
of language teachers; and

(b) if so, whether any action has 
been taken thereon?




